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OFFICE OF THE C’-HIEF ME’i‘-RQPQLITAN MA(§l$TRA'i‘E MQDIFICATION DUTY ROSTER FOR
THE MONTH OF APRIL, 2023

-M.Qi2LEl§.£\li$lN-

in view oi‘ the request received from the Court of Ms. Komal Garg, Ld. MM

(Mahlia court -01), PHC, ND and in partial modification of Duty Rosier for the month of April,
2023, It is directed that Ms. Komal Garg, Ld. MM (Mahlla Court), PHD, ND shall work as Duty

MM on 02.04.2623 in place of Sh. Bhavaya Karhail, Ld. MM, PHC, ND and Sh. Bhavaya itarhail,

Ld. MM, PHC, ND shall work as Duty MM on 08.04.2023 in place of Ms. Komal Garg, Ld. MM

(Mahlla Court) PHC, ND, _ _

' Best of the eendltiene ehali remain l.i.nchan9¢d- Q
;~‘ 4 W"-I’ (Snigd San/aria)

ci1iefMetrop.oiitan Magistrate
Patiala House Courts, New Delhi.

N9, !i°l’"I'” 5'7 I.2023lCMMIPHCiNeiwDelhi. Dated 29.03.3023
filmy forwarded for information and necessary action :- W
1. The Ld,-_,Regi::,trar General, Honlbie High Qqurt of Delhi, New Delhi.

- (Through Ld. District & Sessions Judge, Patiaia House Court, New Delhi).
2. The Ld.‘ District & sessions Judge, Patlala House Court, New Delhi. \
3. All the other Ld. District & sessions Judges, center (l-iQ),WestI THC, North,

North- Wesi.JRohin|, shahdra, East, North-East I Kitiit, south-West! Dwarlca,
South, South-East I Sakai, Delhi INew Delhi.

4. - All the Ld. Chief Metropolitan Magistrates, center, West! THC, North, North-
west! Rohini, Shahdra, East, North-East! KKD, South-West) Dwarke, south,

" Soutlhflast I Salton Delhi iNew Delhi.
All the Ld. A§MMs, Patlaia House-Courts, New Delhi District. '
The Gonnerntid M.M,S, Petieie House tiourtsl New Delhi.
The Chief Prosecutor, New Delhi, District.

\/B/‘ The D.(;.l?. New Delhi District! South District! South -West District.

10.
11.

PT“?!-"

of

the incharge, District Courts Web-site committee. Tie Hazari courts, Delhi.
‘ ' The inoheitiii, computer Room, Ratlaia House Gourts, New Delhi.

The Gtnntroliing officer, Boomer, New Delhi.
12. time Dare ‘Falter. New Delhi District with the dlreetion to affix the copies oi’ the

some at all the notice hoards at Batiaia Houtre Cour‘-ts Qonmlex.
18. The incharge, Lock-up, New Delhi. . /
14. The incltarge Gash E-ranch, New tieihi. Dlatrllzt. Betiaia tious Co rte.
16- The Secretary. N.D.l3.A.

(Snlgtiha .a.rva_ria)
' Chi-at Metropolitan Magistrate

Patlale House 6¢ourts,, New Delhi.
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